Central Mministrative Tribunal > -

New D2lhi s Principal Bench
0A No,2293/2002

this the day of 12th $ptember, 2002

R, S, Rawat (Rajender Singh Rauat )

§o Shri . W, S, Rawat,

office of SDOP (II), Sanchar Parishar,
Pctor-IIl, Rohini, ,

De 1hi-110085.,

(Present 3 None ) ves Appli cant

\Br sus

1. Uiion of India
(Telecom Commission)
Ministry of Communication,
Through its Scretary-cum-Chairman,
Sanchar Bhawan,
Asheka Ropad, _
N3w Delhi- 110015,

2, Mahanagar Telephone Nigam Llimited (MTNL},

Through ths €hief @®neral Manager Telepbones,
K L Bhauan, New D2lhi-110050, ... Respondent s,

(RDER (CORAL)

None appsared on behalf of the applicant sven on

the s2cond call, The O0A is dismissed for default and
non-prosecution, (L/
e

(Kuldip Singh)
Membar (J)
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